INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'A' BENCH
FOR- 06-APRIL-2026 (MONDAY)
Meeting No: 2641 899 4423 Password: 123456

Before Shri R K. Panda, Hon ble VP & Ms. Astha Chandra l—-loh ble J.M.

]SP/IType Num @[year [ Assessee A
=NE: | ITA. _54_06 PUN | 2025 [A]ANAGHA JEWELS ot |7
2 | 174 ﬂ» 2409 | PUN | 2025 J_[A ] ARUNA PRAVIN LUNKAD 2017-18
—3 | ITA | 2844 | PUN| | 2025 |[A] SHIVAJT LAXMAN MANE (HUF) 2019-20
14 | ITA | 2845 | PUN | 2025]14] SHIVATI LAXMAN MANE (HUF) | 2016-17
5 | Ira ‘2846 PUN | 2025 [A] SHIVATI LAXMAN MANE (HUF) 2013-14

T~

6 | ITA | 2847 | PUN | 2025 |[A] SHIVATI LAXMAN MANE (HUF) e
LS TAL

2014-15

~7 | ITA | 2848 | PUP Puzﬂ 2025 |[A] SHIVAJT | LAXMAN MAN] | MANE (HUF) _ |eos1e|
t& ITA | 2851 |PUN | 2025 |[A] MANISHA CONSTRUCTION COMPANY 2017-18
-9 | ITA ﬁ PUN | 2025 J{[j ] MANISHA CONSTRUCTION COMPANY 2014-15
ﬂjo_‘_ﬂ% 2853 J PUN | 2025 |[A] MANISHA CONSTRUCTION COMPANY 2015-16
1 | 174 12354 |PU 2025 |[A] MANISHA /A CONSTRUCTION COMPANY | 2016-17
~L12 | 174 [ 2855 | PUy UN| 2025 |[A] MANISHA CONSTRUCTION COMPANY | 2013.14 | |
..,';1_3 | ITA 't 2856_| M 202514 ] MANISHA 4 CONSTRUCTTON company | 2018-19 (il
14 174 A | 2857 | PUN | 2025 | [A] MANISHA CONSTRUCTION ¢ UCOMPANY | 2019-20

,r"-15 I TA

| 2020-21

4| 2984 | PUN 20251[/4 ] MAHESH RACHAPPA HUSURE
~.16 | ITA | 3026 | PUN | 2025 [A] FOTON MOTORS MANUFACTURING INDIA
| N s |PRIVA TE LIMITED

-~17 I:"A .3039 ) | PUN | 20_25 [A] KARAN SHIVAJI MANE
~18 | ITA 3040 PUN | 2025|[A]KARAN SHIVAJT MANE

| 2018-19

19| ITA | 3041 | PUN 2025 |[A] KARAN SHIVAJT MANE
zo’ ITA | 3042 PUN/ 2025 |[A] KARAN SHIVAJT MANE

2l ITA 3043 PUNJ
22 | 174 | 3044 [ PUN

—23 | ITA 13045 | PUN_[

t-|—£4|ITA 3046J

,J—Z ITA 3047 PUN 2025 [A]MARUTILAXMANMANE(HUF)
ITA 048

"]‘27 ITA [ 3049

ITMANE I -_.'—201;4_|_ N _[
S 7]
| 201516
2016-17
2025 |[A] KARAN SHIVAJI MANE 2019-20
| 2025 |[A] MARUTT LAXMAN MANE (HUF) 2013-44 | |
2025 | [A] MARUTT LAXIAN MANE (HUF) v T e
PUN | 2025 |[A] MARUTT LAXMAN WA MANE (HUF) 2015-16
2016-17
PUN | 2025 (A1 m MARUTI LAXMAN MANE (HUF) 2019-20| |
PUN | 20254 J@_u_/yoipr;f_g@(mw NMANE (HUF) ] 2013-14 i_h
|PUN | 2025 (4 TGUNDAPPA LAXMAN MANE (HUF) 15

28 | IrA '3050

| 2014-

- e

e



ia)

29 | 174 [ 3051 | PUN | 2025 |[4] 6UNDAPPA LAXMAN MANE (HUF) 2015:16
~130 | ITA | 3052 | PUN | 2025 |[A JGUNDAPPA LAXMAN MANE (HUF) 2015-16
~1 31| ITA | 3053 |PUN | 2025 | [4] GUNDAPPA LAXMAN MANE (HUF) 2019-20
—132 | ITA [ 3069 |PUN | 2025 |[4] ARVIND MAHADEY ALAT 2011-12

53 | ITA | 3247 | PUN| 2025 |[A] SADASHIV LAXMAN MANE (HUF) 2013-14

~134 | ITA | 3248 |PUN | 2025 |[4] SADASHIV LAXMAN MANE (HUF) 2014-15
~135| ITA [ 3249 | PUN | 2025|[A] SADASHIV LAXMAN MANE (HUF) 2015-16
136 | ITA | 3250 | PUN | 2025 4] SADASHIV LAXMAN MANE (HUF) 2016-17
~| 37| ITA | 3251 | PUN | 2025 |[4] SADASHIV LAXMAN MANE (HUF) 3251
—138 | ITA | 3252 | PUN | 2025 |[A] SADASHIV LAXMAN MANE 2013-14
<139 | ITA | 3253 | PUN | 2025 |[A] SADASHIV LAXMAN MANE 2014-15
140 | ITA | 3254 | PUN | 2025 [[A] SADASHIV LAXMAN MANE 2015-16
| 41| ITA | 3255 | PUN | 2025 |[A] SADASHIV LAXMAN MANE 2016-17
—|42 | ITA | 3256 | PUN | 2025 |[A] SADASHIV.LAXMAN MANE 2018-19
143 | ITA | 3257 | PUN | 2025 |[A] SADASHIV LAXMAN MANE 2019-20
— 44 | ITA | 3258 | PUN | 2025 |[A] MITHUN GUNDAPPA MANE 2013-14
— 45| 1A | 3259 | PUN | 2025 [A] MITHUN GUNDAPPA MANE 2014-15
—1{46 | ITA | 3260 | PUN | 2025 [A] MITHUN GUNDAPPA MANE 2015-16
—| 47| ITA [ 3261 | PUN | 2025 |41 MITHUN GUNDAPPA MANE | 2016-17

—48 | ITA |3262 | PUN | zoa5_ [A]MITHUN GUNDAPPA MANE | 2019-20
—49 | ITA 3263 | PUN | 2025|[A] MAYUR GUNDAPPA MANE (HUF) 2014-15
150 | ITA | 3264 | PUN | 2025 |[A] MAYUR GUNDAPPA MANE (HUF) 2016-16
151 | ITA | 3265 | PUN | 2025 |[A] MAYUR GUNDAPPA MANE (HUF) 2016-17
=52 | ITA | 3266 | PUN | 2025]14] MAYUR GUNDAPPA MANE (HUF) 2019-20
w_r 5_;_‘, ITA | 3267 ‘ PUN | 2025 |[A] MAYUR GUNDAPPA MANE e 2013-14
~154 | ITA 3268 | PUN| 2025 [4] MAYOR GUNDAPPA MANE 2014:15
" 55| ITA | 3269 | PUN | 2025|[A] MAYUR GUNDAPPA MANE 2015-16
"‘59__’_ ITA | 3270 | PUN | 2025 |[4] MAYUR GUNDAPPA MANE 2016-17
«—£5_7 ITA | 3271 | PUN | 2025 [A] MAYUR GUNDAPPA MANE 2019-20
~ | A8 | TTA | 3272 | PUN | 2025 [[4] MAYUR GUNDAPPA  MANE (HUF) 2u13-14
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INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'A' BENCH
FOR-07-APRIL-2026 (TUESDAY)
Meeting No: 2641 899 4423  Password: 123456

Before ShriR. K. Panda, Hon' ble VP & Ms. Astha Chandra, Hoinf'blge'f TJ.M.

|5r~/| Type | Num [Code Year |Assessee ALY
7 1 [ 174 | 1508 | PUN Jr'zozz; [A] ANAND SUBHA SHCHANDRA MUNDADA | 2017-18 | e—file
—2 | ITA | 775 |PUN | 2025 |[A]6ANG A EDUCATION SOCTETY 2022-23 | e-file
_JP3 ITA | 807 |PUN | 2025 | (4] GANGA EDUCATION SOCIETY 2025-26 | e-file |
—r4 | CO_| 18 |PUN| 2026 |[A] ABIL REALTY PVT. LTD. 2014-15 | e-file
~—15 | ITA |:2444 | PUN | 2025 [[D] ABIL REALTY PVT. LTD. 2014-15 | e-file |
6 | ITA | 252 |PUN | 2025 |[A] DATWYLER PHARMA PACKAGING INDIA 2020-21
—r7 | ITA | 253 | PUN | 2025 |[A] DATWYLER PHARMA PACKAGING INDIA 2021-22
~8 | ITA | 1320 | PUN | 2025 |[A] JAYA HIND INDUSTRIES PRIVATE LIMITED | 2016-17
9 | ITA | 1760 | PUN | 2025 |[A] TABRO ENGINEERS 2014-15 | e-file
—-10 | ITA | 1761 | PUN | 2025 |[A] TABRO ENGINEERS 2015-16 | efile
~— 11| ITA | 2294 | PUN | 2025 |[A] JAT DEVGIRI NAGRT SAHAKARL 2020-21 | E-FILE
"2 | ITA | 2547 | PUN | 2025 |[A] ATINKYA RAVINDRA PAWAR 2015-16 | E-FILE
~13 | LTA | 2556 | PUN | 2025 |[A] EXPERT GLOBAL SOLUTIONS PRIVATE 2021-22 | e-file
—14 | T4 12557 | PUN 2025}[/1 ] EXPERT GLOBAL SOLUTIONS PRIVATE 2022-23 | e-file
~-15 | ITA | 2996 |PUNI 2025 |[A] KISAN DAGADU GUNJAL _ 2017-18 | e-file
—-16 ITA 12997 | PUN | 2025 [A] KISAN DAGADU GUNTAL ) 2018-19 | e-file
17 | ITA [ 3094 PUN | 2025 [A] OCB ENGINEERS _ ] 2010-11
—L18 | ITA | 3095 | PUN | 2025 |[A] OCB ENGINEERS B 0112 |
19 | ITA 3112 |PUN | 2025 |[A] AMOL SHESHNARAYAN KARLE 2019-20

20 | 174 | 313TUN | 2025 [A] MR. GATENDRAKUMAR SOBHAGMAL PATNI | 2022-23 ]

PART HEARD MATTER.

FOR-07-APRIL-2026 (TUESDAY)
Before Dr. Dipak P Ripote Hon'ble AM & Shri Viriay Bhamore, Hon'ble. J/VI
|5r/ E Tvpe | Num |(‘ndp ‘ Year ‘Asses::cc | ALY ) ’
— 1 TTTa | 2546 | PUN | 2025 | CRESC:ENT INDIA MEDICAL EDUCATION TRUST | 2023-24 | e-file




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH

FOR- 08-APRIL-2026 (WEDNESDAY)

Meeting No: 2641 899 4423

- Password: 123456

Before Shri R. K. Panda, Hon'ble VP & Ms Astha Chandra, Ho.n ble JM

‘Sr/ Type | Num |Code |Year |Assessee | AN
~1 | ITA | 1073 | PUN | 2025 |[A] JUL NARAYAN SALGAONKAR 2016-17'
— 2 | ITA |1306 | PUN | 2025 [[A] EATON TECHNOLOGIES PRIVATE LIMITED | 201819 | e-file
J;g ITA | 1359 | PUN | 2025 |(A] IT CUBE SOLUTIONS PRIVATE LIMITED 2020-21
PT | 174 [ 1606 |PUN | 2025 (4] DURG A RE ROLLING MILLS PVT LTD 2017-18
5 | ITA | 1946 | PUN| 2025 |[A] ERACH SAM TRANT 2014-15 | e-file
™16 | ITA | 1947 | PUN | 2025 |[A] ERACH SAM IRANI 2016-17 | e-file
17 | ITA | 1954 | PUN | 2025 [[A] ARCHANA VITTHAL INGALE 2019-20 | e-file |
8 | ITA | 2323 | PUN | 2025 |[A] GAURT JAYENDRA NAVALE . 2016-17
w9 | ITA | 2442 | PUN | 2025 |[A] ANIKET SUKETU JHAVERL 2009-10 | e-file
“10 | ITA | 3016 | PUN | 2025 |[A] KISHOR JAGANNATH JADHAY 2015-16 | E-FILE
—1 | ITA | 3020 | PUN | 2025 |[A] TAYACHITRA SELVARAT 2013-2014) E-FILE
~T12 | ITA | 3021 | PUN | 2025 [[A] TAYACHITRA SELVARAT 2013-2014| E-FILE
3 | ITA | 3035 | PUN | 2025 |[A] TIGNESH KANJIBHAT SHAH GALA | 2018:19 | e-file
~44 | ITA | 3054 | PUN | 2025 |[A] ARCHANA ATAY BHALERAO P020-2021 E-FILE.
~15 | ITA | 3132 | PUN | 2025 |[A] BALSHIRAM DATTATRAY THORAT | 2023-24
—16 | ITA |.3157 | 07 | PUN | 2025 |[A] EXPRESS CLINIC PRIVATE LIMITED 2022-23
17 ITA | 3158 |PUN | 2025 |[A] EXPRESS CLINIC PRIVATE LIMITED |2023:24|
~8 | ITA | 3159 |PUN | 2025 [A] TANASEVA SAHAKART BANK LIMITED | 2020-21 |




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH

FOR- 09-APRIL-2026 (THURSDAY)

Meeting No: 2641 899 4423  Password: 123456 i
Before Shri R, K. Panda; Hon'ble VP & Ms. Astha Chandra Hon ble J.M.

[ 5] Type | Num Codej Assessee AY. :
1 | ITA | 1830 | PUN | [A] KIRAN KRISHNAKUMAR MATITHIA 2018-19 | e-file
—2 | ITA | 2699 | PUN [A] KAT GUNDU HAMAL ANNAPA PATIL SSMBCH -

— 3 | ITA | 2700 | PUN [A] KAT GUNDRU HAMAL ANNAPA PATIL S S MBC| . -
REREY 235 [PUN 4] DNYANESHWAR MORE BIGARSHETI GRAMIN | 2018-19
| | | PAT. PURAVATHA SAHAKART SANSTHA LTD.
— 5 | ITA 821 [PUN | 20 25 | [A] ELLORA MULTIPURPOSE SOCIETY 2025-26 | e-file
_l6 114 | 822 | PUN [A] ELLORA MULTIPURPOSE SOCIETY 2025-26 | e-file
7 | ITA | 1138 | PUN [A] EIGHTYONE HINJEWADI DEVELOPERS PVT LT| 2018-19
—8 | ITA |.1435 | PUN j |[A] MANIK HOSPITAL & RESEARCH CENTRE PVT LT 2016-17
~-9 | ITA | 1436 | PUN [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LT 2017-18

10 I ITA | 1437 | PUN | 2025 |[A] MANIK HOSPITAL & RESEARCH CENTRE PVT LT 2018-19
L1t | 174 | 1652 | PUN | 2025 |[A] MANIK HOSPITAL & RESEARCH CENTRE PRIVA| 2019-20 |

1?12 [ ITA | 1731 | PUN | 2025 |[A] BT KADLAG CONSTRUCTION PRIVATE LIMITEL 2015:16 | e-file
f——r3 \ ITA | 1943 | PUN \ 2025 |[A] MANOJ PARASMAL RAKA 2012-13 | e-file

14 | ITA | 1969 | PUN | 2025|[A] BARAMATI TALUKA SAHAKART DUDH 2020-21
||| UTPADAK SANGH MARYADIT BARAMATT

—15 ITA 1970 |PUN | 2025 |(A] CHANDRABHAN SURYABHAN SHINE 2015-16
—T16 | ITA | 2210 [PUN | 2025 [A ] KAPIL VASANT SUKENKAR 2016-17 | e-file |
—17 | ITA | 2296 | PUN [A] KAPIL VASANT SUKENKAR 2017-18 | E-FILE
rT18 | ITA | 2366 | PUN [A] HANUMANT SHIVAJT MARKAD, PUNE 2016-17
—119 | 174 | 2505 [ PUN | [A] ANIL DAMODHAR SHEWALE ' 2015-16 | E-FILE
~—T20 | ITA | 3160 | PUN | 2025 |14 J 6AURT SHRIKANT DEO | 2015-16
21| ITA | 3172 | PUN | 2025 |[A] GAURAY ASHOK FIRODIA 2013-14
<122 | ITA | 3173 | PUN | 2025 |[A] 6 ANESH RAMRAO KENTALE 2011-12

| PUN [A] BATTAS SOMNATH MUKADAM 2022-23

—123| ITA | 3197

ASSISTANT REGISTRAR.




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 6-APRIL-2026 (MONDAY)

Meeting No : 2641 185 0788 Password : 123456
Before Shri Manish Borad ,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

srl |Type| Num |Code |Year Assessee AY.
- 1 |ITA| 2128 |PUN 2024 |[A] PF GLASS FOUNDATION N.A E-file
~ 2 |ITA| 1274 |PUN 2025 |[A] WOMEN POWER AND SOCTAL AWARENESS FOUNDATION 2022-23 E-file
A 3 |ITA| 1275 |PUN 2025 | [A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION 2022-23 E-file
+ 4 |ITA| 2789 |PUN 2025 |[A] SANT TUKARAM MADHYAWARII GHAUKA VA KIRKOL 2018-19 E-file
| 5 |ITA| 2819 |PUN 2025 |[A] RATGOPAL VISHNUDASJI SARDA 2016-17
| 6 |ITA| 273 |PUN 2026 |[A] RATMAL LAKHICHAND 2010-11
- 7 |ITA| 279 |PUN 2026 |[A] RAIGAD DISTRICT POLICE CO-OPERATIVE CREDIT 2018-19
| 8 |ITA| 283 |PUN 2026 |[A] SHRIMAN BASTIRAMJITI SARDA CHARITABLE TRUST 2011-12 E-file
L 9 |ITA| 284 |PUN 2026 |[A] SHRIMAN BASTIRAMJIT SARDA CHARITABLE TRUST 2016-17 E-file
" 10 |ITA| 285 |PUN 2026 |[A] UTSAV LOGISTICS PRIVATE LIMITED 2013-2014 E-file
11 |ITA| 286 |PUN 2026 |[A]UTSAV LOGISTICS PRIVATE LIMITED 2015-2016 E-file
112 |1TA| 288 |PUN| 2026 |[D]RAMAN KUMAR 2021-22 E-file
- 13 [ITA| 311 |PUN 2026 |[A] SHOBHA SUDAMRAO TAGAD 2023-24
~ 14 |ITA| 319 |PUN 2026 |[A] THE PUNYASHLOK AHILYADEVI HOLKAR SOLAUR 2017-18
15 |ITA| 349 |PUN 2026 |[A] TRANS ENGINEERS INDIA PVT LTD 2018-19
16 |ITA| 351 |PUN 2026 |[A] ROADWAY SOLUTIONS PANDHARPUR ROADS PROJECTS 2022-23
— 17 |ITA| 352 |PUN 2026 |[A] ROADWAY SOLUTIONS HINJAWADI HIGHWAY 2023-24
~—18 |ITA| 353 |PUN 2026 | [A]ROADWAY SOLUTION HINJAWADI HIGHWAY PROJECTS 2022-23
—~—19 |ITA| 354 |PUN 2026 |[A] ROADWAY SOLUTIONS NARA YANPUR ROADS PROJECT 2023-24
_L-20 |ITA| 355 |PUN 2026 | [A] ROADWAY SOLUTIONS NARAYANPUR ROADS PROJECT 2022-23
~ 21 |ITA| 356 |PUN 2026 |[A] ROADWAY SOLUTIONS NARAYANPUR ROADS PROJECT 2021-22
22 ITA| 357 |PUN 2026 |[A] ROADWAY SOLUTION MAHABALESHWAR ROADS 2023-24




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 07-APRIL-2026 (TUESDAY)

Meeting No : 2641 185 0788 Password : 123456
Before Shri Manish Borad ,Hon'ble AM & Shri Pavan Kumar Gadale, Hon 'ble TM.
srl |Type| Num |Code|Year Assessee AY.
k=1 ITA| 1171 |PUN 2026 |[A] SUNNI DAWAT E ISLAMI EDUCATIONAL AND 2016-17 E-FILE
72 |ITA| 1014 [PUN| 2024 |[A] SURESH SUDAM GIDDE 2018-19 E-FILE
3 [17A| 1286 |PUN| 2024 |[A] SURESH SUDAM GIDDE 2019-20 E-FILE
A4 |ITA 1518 | PUN 2024 |[A] SANDHYA ANIL SONI 2015-16 E-FILE
~ 5 |ITA| 2333 |PUN 2025 |[A]RATMAL LAKHICHAND 2012-13
o 6 ITA| 2348 |PUN 2025 |[A] NIRMALA DINESH JAIN 2017-18 E-FILE
— 7 |ITA| 2666 |PUN 2025 |[A] SOMESHWAR NANDKISHOR TAPDE 2017-2018 E-FILE
o~ 8 ITA| 275 |PUN 2026 |[A] SANGITA AJIT WADEKAR 2020-21
9 |ITA| 358 |PUN 2026 |[A] SINHGAD TECHNICAL EDUCATION SOCIETY 2022-23
L 10 |ITA| 359 |PUN 2026 |[A] RAVIKANT BALKRISHNA MATHE 2015-16
A 11 |ITA| 365 |PUN 2026 |[A] VANDANA ABHAY TATED 2013-14 Q3- 26Q E-FILE
12 |ITA| 366 |[PUN 2026 |[A] VANDANA ABHAY TATED 2014-15 Q3-26Q E-FILE
~—13 |ITA| 367 |PUN 2026 |[A] MRS. VANDANA ABHAY TATED 2013-14 Q2- 26Q E-FILE
14 |ITA 368 |PUN 2026 |[A] VANDANA ABHAY TATED 2013-14 Q4- 26Q E-FILE
L 15 |ITA| 369 |PUN 2026 |[A] VANDANA ABHAY TATED 2014-15 Q2-26Q E-FILE
416 |ITA| 370 PUN 2026 |[A] VANDANA ABHAY TATED 2014-15 Q4-26Q E-FILE
— 17 |ITA| 381 |PUN 2026 |[A] VANDANA ABHAY TATED 2015-16 Q2-26Q E-FILE
—- 18 |ITA| 382 |PUN 2026 |[A] VANDANA ABHAY TATED 2015-16 Q1-26Q E-FILE
19 |ITA| 383 [PUN 2026 |[A] VANDANA ABHAY TATED 2014-15 QI- 26Q E-FILE
.20 |ITA| 391 |PUN 2026 |[A] VANDANA ABHAY TATED 2015-16 Q3-26Q E-FILE
_L 21 |ITA| 412 |PUN 2026 |[A] SHRIGOPAL RAMNATH DHOOT FOUNDATION 806
| 22 |ITA| 413 |PUN 2026 |[A] SHRI RANGDAS SWAMI SHIKSHAN VIKAS MANDAL 124
A+ 23 |ITA 416 | PUN 2026 |[A] SHARADM FOUNDATION NA
| 24 |ITA| 417 PUN 2026 |[A] SHARADM FOUNDATION 2024-25
25 |1TA| 422 |PUN| 2026 |[A] STUDENTS ACADEMIC EDUCATION SOCIETY 2013-14
| 26 |ITA 443 | PUN 2026 |[A] SANDEEP RAGHUNATH HANAMGHAR 2017-18
27 |ITA| 444 |PUN 2026 |[A] SANDEEP RAGHUNATH HANAMGHAR 2017 18
| 28 |ITA 445 |PUN 2026 |[A] SANDEEP RAGHUNATH HANAMGHAR 2018-19
ot 29 |ITA 3083 | PUN 2025 |[A] SAI SHIKSHAN PRASARAK MANDAL 2016-17
30 ITA| 280 |PUN 2026 |[A] SUREKHA SANJEEV THAKUR 2012-13




Before Shri Manish Borad ,Hon'ble AM & Shri

Meeting No : 2641 185 0788 Password : 123456
Pavan Kumar Gadale, Hon'ble JM.

INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 08-APRIL-2026 (WEDNESDAY)

Frl Type| Num |Code|Year Assessee AY.
— 1 ITA| 1476 |PUN 2025 |[A] SHREE GURUDATTA GRAMVIKAS PRATISTHAN 2015-16 E-file
42 |ITA 1737 | PUN 2025 |[A] MADAN DATTATRAYA SASE 2011-12 E-file
3 |ITA| 1874 |PUN 2025 |[A] TOHIN MUSTAFA CHAUDHARY 2017-18 E-file
4 |ITA| 2438 |PUN 2025 |[A] NISHITA SUKETU JHAVERI 2015-16 E-file
—— 5 |ITA| 2441 |PUN 2025 |[A]R.S.THAVERI & CO. 2014-15 E-file
6 |ITA| 2560 |PUN 2025 |[A] NAIMBHAT KALIMODDIN BOHARL 2023-24 E-file
——7 |ITA| 2626 |PUN 2025 |[A] PROXIMA CREATIONS 2018-19
~+—8 |ITA| 2688 |PUN 2025 |[A] SANCHETI ONIONS PVT LTD 2014-15 E-file
9 |ITA| 2689 |PUN 2025 |[A] SANCHETI ONIONS PVT LTD 2014-15 E-file
~—10 |ITA| 371 [PUN 2026 |[A] S M SHANKARRAO MOHITE-PATIL PRATISTAN 2025-26 E-file
11 |ITA| 372 |PUN 2026 |[D] SARVOTTAM ASSOCIATES 2017-18 E-file
12 |ITA| 379 |PUN 2026 |[A] RAMCHANDRADADA KAWADE PUNYA NAGARI NAGARI 2017-2018 E-file
| 13 |ITA| 390 |PUN 2026 |[A] PATBANDHARE KARMCHARYANCHI SAHAKARI SANSTHA 2020-21 E-file
_| 14 |ITA| 401 |PUN 2026 |[A] RAMESH CHANDANMAL GUNDECHA 1y 2013-14 Q4-26Q E-file
w15 |ITA| 403 |PUN 2026 |[A] SHREE GANESH PLAZA II CH5LTD 2020-21 E-file
T 16 |[ITA| 436 |PUN 2026 |[A] QUTCK HFAI TFCHNOLOGIES LIMITED 2020-21 E-file
117 |ITA| 474 |PUN 2026 |[A] QUICK HEAL TECHNOLOGIES LIMITED 2018-19 E-file
r_,_18 ITA| 446 |PUN 2026 |[A] SRUSHTI CONSERVATION FOUNDATION NA
:_.. 19 |ITA| 448 |PUN 2026 |[A] WANGDARI AGRICULTURAL AND CREDIT CO-OP SOCIETY 2021-22
L 20 |ITA| 449 |PUN 2026 |[A] SETHUMADHAVAN PUTHANVIDU CHELLYTHODY 2010-21
21 |ITA| 465 |PUN 2026 |[A] SAURABH CONSTRUCTION 2017-18
| 22 |ITA| 466 |PUN 2026 |[A]RSL BUILDCON 2023-24
ITA| 468 |PUN 2026 ][AJ RAMESH SHANKARRAO WAGH 2021-22

-+ 23




Meeting No : 2641 185 0788
Before Shri Manish Borad ,Hon'ble AM & Shri Pavan Kumar Ga

INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 09-APRIL-2026 (THURSDAY)

Password : 123456
dale, Hon'ble JM.

5rl |Type| Num |Code|Year Assessee AY.
OLD APPEAL

«— 1 |ITA| 1042 |PUN 2014 |[D] M/S. GHARPURE ENGINEERING & CONSTRUCTIONP. LTD. 2009-10

——2 |ITA| 7296 |[MUM| 2016 |[D] GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2009-10

——3 |ITA| 7297 |MUM 2016 | [D] GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2010-11

_[-4 |1Ta|7298 |MUM| 2016 |[D] GHARPURE ENGINEERING & CONSTRUCTIONS P. LTD 2011-12

A4=5 [1TA|7299 |[MUM| 2016 |[D]GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2012-13

—— 6 [(S8S) 23 |PUN 2017 | [A] GHARPURE ENGINEERING & CONSTRUCTION P.LTD. 2009-10

L 7 [(ss) 24 |PUN 2017 | [A] GHARPURE ENGINEERING & CONSTRUCTION P.LTD. 2010-11

_ 8 [(ss) 25 |PUN 2017 | [A] GHARPURE ENGINEERING & CONSTRUCTION P LTD. 2011-2

- 9 TI(ss) 26 |PUN 2017 | [A] GHARPURE ENGINEERING & CONSTRUCTION P.LTD. 2012-13

REGULAR APPEAL

——10 |ITA| 1207 |PUN| 2024 |[A] WOCKHARDT LIMITED 2012-13

o 1t |ITA| 1300 |PUN 2024 |[D] WOCKHARDT LTD. 2012-13 E-file
12 |co| 34 |PUN 2024 |[4] DCIT, (-7 1,PUNF 2012-13

— 13 |ITA| 468 |PUN| 2025 |[A T MAHALAXMI GRAMIN SAHAKART PAT SANSTHA 2015-16

14 |ITA| 472 |PUN| 2025 |[A] MAHALAXMI GRAMIN SAHAKARI PAT SANSTHA 2015-16 E-file
+15 [1TA| 1171 [PUN| 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2018-19 E-file
16 |ITA| 1175 |PUN| 2025|[A] MANJEET COTTON PRIVATE LIMITED 2014-15 E-file
717 [1TA| 1176 |PUN| 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2015-16 E-file
_[T18 |ITA| 1177 |PUN| 2025|[A] MANJEET COTTON PRIVATE LIMITED 2016-17 E-file
| 19 |ITA| 1178 | PUN 2025 |[A] MANJEET CTTON PRIVATE LIMITED 2017-18 E-file

=20 [1TA| 1180 |PUN| 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2019-20 E-file
—21 |ITA| 480 |PUN 2026 |[A] VANDERLANDE INDUSTRIES PRIVATE LIMITED 2019-20 E-file |
~—22 |ITA| 2934 |PUN| 2025|[D] SANTOSH SUBHASHAPPA MUKTA 2012-13 E-file
23 |ITA| 1787 |PUN| 2025|[D] NAIRS DISTRIBUTORS PRIVATE LIMITED 2010-11 E-file

24 |ITA| 2266 |PUN 2025 |[D] TS ENTERPRISES 2022 E-file

L 25 |TTA| 3113 |PUN| 2025 |[A] SADASHIV DATTATRAY TAPKIR 2015-16

26 |[1TA| 3156 |PUN| 2025|[A JRATENDRA NARAYAN BHOSALE 2016-17

27 |ITA| 439 |PUN| 2026 |[AJRATU ANIL BHOSALE 2017-18 E-file
1—28 |ITA| 456 |PUN| 2026 |[A] SHEETALKUMAR SUBHASH SHAH 2020-21 E-file
29 |ITA| 459 |PUN| 2026|[D]RAM DILIP BAIRANI 2021-22 E-file
30 [ITA| 460 |PUN| 2026|[D] SARSAN DEVELOPERS 2014-15 E-file
—t—31 |ITA| 462 |PUN 2026 |[A] SHIVJEET GHATGE (LEGAL HEIR OF MR VITAYSINH 2011-12 E-file

Bh o]

Assistant Registrar.




INCOME TAX APPELLATE TRIBUNAL, PUNE

»
CAUSE LIST OF '‘B' BENCH
FOR 6-APRIL-2026 (MONDAY)
Meeting No : 2641 185 0788 Password : 123456
[ PART-HEARD MATTER TIME 2.30 PM
Before Shri R.K.Panda Hon'ble VP & Shri Vinay Bhamore, Hon'ble M.
srl |Type| Num |Code |Year Assessee l BENCH
T |74 | 2814 |PUN| 2025 |[A] YASHASWI ACADEMY FOR SKILLS \ B 4\
INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 8-APRIL-2026 (WEDNESDAY)
Meeting No : 2641 185 0788 Password : 123456
PART-HEARD MATTER TIME 2.30 PM |
Before Shri R.K.Panda Hon'ble VP & Ms Astha Chandra, Hon'ble JM.
srl |Type| Num |Code |Year Assessee BENCH
—F 1 |TTA| 2177 |PUN| 2025 |[A]RAM DATTATTRAY KALDATE 8
T2 [1TA| 2180 |PUN| 2025 |[A] PRAKASH SUKHDEO SONAWANE 8
3 |1TA| 2305 |PUN| 2025 |[A]PARESH VITHAL PADWALKAR 8 i A
,JE-4 TTA| 2660 |PUN| 2025 |[A] SURESH YASHWANT AWAR B il \a
LA o

Assistant Registrar.




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 06-APRIL-2026 (MONDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

Assmt.

Assessee Name Remarks
Year

Sr

Appeal Number

1 |ITA1603/PUN/2024 | 2020-21 |[A] VISHAY COMPONETS INDIA PVT.LTD

2 | ITA 1963/PUN/2024 | 2020-21 |[A] OPTIVA INDIA TECHNOLOGIES PVT. LTD.

3 |ITA'1969/PUN/2024 | 2020-21 |[A] MTU INDIA PVT. LTD

4 |ITA 2543/PUN/2024 | 2021-22 |[A] TOPBAND INDIA PVT, LTD.

5 | ITA 2723/PUN/2024 | 2021-22 |[A] NIPRO INDIA CORPORATION PVT LTD

6 |ITA2885/PUN/2024 | 2021-22 |[A] COMAU INDIA PRIVATE LIMITED
B IT(TP)A ] ]
7 | 37gpunjozs | 202021 | [D] BARAMATI AGRO LIMITED (E-FILE)
8 AR 2022-23 | [A] INTEGRICHAIN PRIVATE LIMITED (E-FILE)
384/PUN/2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

CAUSE LIST OF C BENCH FOR

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

IN.COURT ROOM 3

07-APRIL-2026 (TUESDAY)

Srl A;;pc;al Number A\S,:':'_t" Assessee Name Remarks
1 |ITA1733/PUN/2017| 2012-13 |[D] JOHN DEERE INDIA PVTLTD 1
<[ 2 | ITA 1424/PUN/2023 | 2016-17 | [D] SERUM INSTITUTE OF INDIA PVT. LTD. (E-FILE)
~| 3 [TTA 1434/PUN/2023 | 2016-17 | [A] SERUM INSTITUTE OF INDIA PRIVATE LIMITED (E-FILE)
7|4 | ITAS85/PUN/2024 | 2017-18 |[D] SERUM INSTITUTE OF INDIA PVT, LTD. (E-FILE)
[ 5 | ITA631/PUN/2024 | 2017-18 |[A] SERUM INSTITUTE OF INDIA PRIVATE LIMITED
6 |ITA2284/PUN/2024 | 2016-17 |[A] JAIN IRRIGATION SYSTEMS LIMITED
[ 7 | TA 2286/PUN/2024| 2014-15 | [D] JAIN IRRIGATION SYSTEMS LIMITED (E-FILE)
T Y |ITA2287/PUN/2024 | 201516 |[D] JAIN IRRIGATION SYSTEMS LIMITED (E-FILE)
[0 |ITA2288/PUN/2024| 2016-17 | [D] JAIN IRRIGATION SYSTEMS LIMITED (E-FILE)
=110 | ITA2456/PUN/2024 | 2014-2015 | [A] JAIN IRRIGATION SYSTEMS L 1D,
T[ 11 |ITA 2457/PUN/2024|  2015-16 | [A] JAIN IRRIGATION SYSTEMS L1D.
—[ 12 | ITA 1408/PUN/2025 | 2013-14 | [A] JAIN IRRIGATION SYSTEMS LIMITED (E-FILE)
_.{-- 13| os ﬂgmozs 2015-16 | [A] CUMMINS INDIA LIMITED




INCOME TAX APPELLATE TRIBUNAL, PUNE

e

CAUSE LIST OF C BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

Srl | Appeal Number Ai:':rt. Assessee Name Remarks

——1 |[ITA 1946/PUN/2024 | 2020-21 [A] FRANKE FABER INDIA PVT. LTD.

1 2 |ITA 1948/PUN/2024 | 2020-21 [A] NALCO WATER INDIA PVT, LTD.

—1 3 |ITA 1951/PUN/2024 | 2020-21 [A] MERCEDES-BENZ INDIA PVT. LTD.

<14 |ITA 1964/PUN/2024 2020-21 | [A] HD HYUNDAI CONSTRUCTION EQUIPMENT

—5 [ITA 2224/PUN/2024 | 2021-22 [A] RIETER INDIA PVT. LTD,

NN /ggmm 4 | 202122 |[A] MERCEDES BENZ INUIA PRIVATE LTD
-7 | I7A 1390/PUN/2025 2018 L[IEP;]I_II:ISJ(I-{\:(ES?FII\ILEI)ANUFACTURING INTELLIGENCE INDIA PRIVATE
L8| coszpunaoes — L[Lﬂ HH;);AEEOFI? LZ?NUFACTURING INTELLIGENCE INDIA PRIVATE

12



E INCOME T, PELLATE TRIBU AL, PUNE

CAUSE LIST OF C BENCH FOR 09-APRIL-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456
Appeal Number Assmt, Year Assessee Name Remarks

1 I ITA 295/PUN/2018 2013-14 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LTD

ITA 1918/PUN/2018 2014-15 éﬁgéé;fﬁ%%;fgypggm SERVICES INDIA LTD, (SUCCESSORS TO

ITA 1946/PUN/2019 2015-16 C[QF]) é:é\;fhﬁh’}LNéI;E’S&l\\llg#gGuYMSI_lli‘E\é;CES INDIA LIMITED (SUCCESSORS TO

ITA 2097/PUN/2019 2015-16 Inggfgg;régfﬁ?{vgﬁgf%iERVICES INDIA LIMITED, (EARLIER KNOWN AS

ITA 281/PUN/2021 2016-17 Ilﬁshg/gfégffggiﬁﬁggﬁgT.%_?GY SERVICES I LTD (FORMERLY KNOWN AS

ITA 241/PUN/2022 ﬂ 2017-18 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED

ITA 716/PUN/2022 2018-19 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED

lTAl 1625/PUN/2023 '

Srl

2019-20 [A] CAPGEMINI TECHNOLOGY SERVICES INRTA | TMTTFN
ITA 1985/PUN/2024 ! 2020-21

[A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-FILE)

[TT(IT}A 2803/PUN/2024 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED

ITA 469/PUN/2024 [A] DANA INDIA PRIVATE LIMITED

ITA 530/PUN/2024

ITA 1903/PUN/2024

[A] DANA INDIA PVT, LTD.

ITA 2705/PUN/2024 2021-22 [A] DANA INDIA PRIVATE LIMITED

ITA 1916/PUN/2024 I 2020-21 ‘ [A] YARA FERTILISERS INDIA PRIVATE LIMITED (E-FILE)

|
|
| |
[A] DENA INDIA PRIVATE LIMITED ’
|
'I

Assistant Registra
02-Apr-2026)

&



INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 06-APRIL-2026 (MONDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

Appeal Number

Assmt.

Assessee Name Remarks
Year

ITA
2499/PUN/2025

2019-20 |[A] AMIT PURSHOTTAM TIBREWAL (E-FILE)

ITA
2671/PUN/2025

2012-13 | [A] RAJENDRASINGH ATMARAM YADAV

ITA
2746/PUN/2025

2017-18 |[[A] MR. KUSHAL NITINCHANDRA MEHTA

ITA 31/PUN/2026

2018-19 ([[A] NITIN NIKAM

ITA 415/PUN/2026

2021-22 [[A] SARIKA SAHIL KOLI

ITA 423/PUN/2026

[A] VIVIDH KARYAKARI SEVA SAHKARI SANSTHA LIMITED

2019-20 |5 AMEGAON

ITA 424/PUN/2026

2014-15 | [A] BALKRUSHNA ASARAM KALBHOR

ITA 426/PUN/2026

2018-19 | [A] KAPIL AGYARAM ARORA

ITA 427/PUN/2026

2017-18 | [A] SOMNATH KANNURE

ITA 500/PUN/2026

2017-18 |[A] SUBHASH MOTIRAM PATIL (E-FILE)

ITA 501/PUN/2026

2019-20 |[A] RUSHIKESH PRALHADRAO DESHMUKH (E-FILE)

ITA 502/PUN/2026

2020-21 |[A] RAJENDRA MADHAVRAO GAIKWAD (E-FILE)

ITA 517/PUN/2026

2017-18 |[A] PRALHAD RAMRAO BHARATI (E-FILE)

ITA 519/PUN/2026

2014-15 |[A] SHAKUNTALA RAMBILAS HEDA (E-FILE)

ITA 520/PUN/2026

2015-16 | [A] PANKAJ KUMAR (E-FILE)

ITA
2876/PUN/2025

2016-17 | [A] M/S LORGAN LIFESTYLE LIMITED

ITA
2917/PUN/2025

2009-10 |[A] SHIVRATAN MOTILALJI RATHI HUF (E-FILE)

~118

ITA 485/PUN/2026

2011-12 |{A] SHIVRATAN MOTILALJI RATHI HUF (E-FILE)

—19

ITA 488/PUN/2026

2008-09 |[A] SHIVRATAN MOTILALJI RATHI HUF (E-FILE)

120

ITA 489/PUN/2026

2010-11 |[A] SHIVRATAN MOTILALJI RATHI (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 07-APRIL-2026 (TUESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

Srl | Appeal Number A\er?rt' Assessee Name Remarks

Lt [ ssoypunyzons| 202122 P[:%glfqlg(_ﬂilggR?;l;%f;HAN SAST KARMACHARI SAHAKARI

12| 1704 /QEAN /2025 | 2012-2013 | [A] VITTHAL KRUSHANATH AHIRE (E-FILE)
A3 | a2 /;3"\‘ 12025 | 2023-24 | [A] SATISH DAGADU RAJE
N . /;mj /2025 | 201516 | [A] SHYAM KUMAR RAMSWAMI GOUD BHANDARI
TS5 | 2706 /;E/?\J 12025 | 2017-18 | [A] NITIN SARJIT AGARWAL

6 | 260 /;EAN /2025 | 201819 | [A] HARISH VITTHALRAO KALE (E-FILE)
47| Je10 /PIEQ /2025 | 201617 | [A] HARISH VITTHALRAO KALE (E-FILE)
18 | 3107 /;EAN /2025 | 2013-2014 | [A] VINAYA CHANDRAMOULI IYER (E-FILE)
19 | ITA 20/PUN/2026 | 2017-2018 | [A] GANESH TRADING CO (E-FILE)

|y ————— L[TAS (Sé\TF/;IF_zg ZILLA GRAMIN DAK SEVAK SAHAKART PATSANSTHA

11 | ITA 61/PUN/2026 | 2020-21 | [A] SHINGAVI SUMITKUMAR DILIPCHAND

(|12 |ITA 101/PUN/2026| 2015-16 |[A] NARAYAN HARICHANDRA WAGHMARE

13 [ITA 105/PUN/2026| 2018-19 (LA KOLHAPUR ZILA KRISHI KARMACHARI SAHAKARI

(14 [ITA 106/PUN/2026| 2018-19 | [A] RANJANA BHARAT GAIKWAD
1I5 |ITA 108/PUN/2026| 2017-18 | [A] PIYUSH RAJENDRA AMRITKAR

116 |ITA 154/PUN/2026| 2015-16 |[A] JAVEED ABDUL SATTAR SHAIKH
|47 [rra 433/pUN/2026| 2019-20 |TA] NANDED ZILLA DOORSANCHAR KARAMCHARI SAHAKARI ]

PATSANSTHA MARYADIT NND (E-FILE)

Vo



_INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

Srl | Appeal Number A$:ran:. Assessee Name Remarks
1 [TTA 773/PUN/2025| 2019-20 | [A] PRAFULLA KUMAR SHANTILAL PARAKH HUF
2 | 1080 /FI,E’; 2025 | 2017-18 | [A] MOHAMMAD SALIM AKBAR MIRZA
A3 | 410 /FI’EAN 12025 | 201617 | [A] RS.JHAVERI & CO. (E-FILE)
A4 | 57 /gm 12025 | 2020-21 | [A] SUNEETA RAMESH KORGAONKAR (E-FILE)
s 29-04 /:fmuz uys | 701713 | [A] PANDURANG ANADA MATALE (E-FILE)
46 | 2001 /gm 12025 | 2017-18 | [A] ANIL HIRAMAN DUSANE (E-FILE)
oI | s /rﬁi 2025 | 201819 | [A] ANIL HIRAMAN DUSANE (E-FILE)
8 | 3081 /FI,E’?\J 12025 | 201516 | [A] MR HANUMANT JAGANNATH TARANGE (E-FILE)
A9 | 3000 /;EAN 12025 | 202324 | [A] RAJENDRA BABASAHEB WABALE
|10 | TTA 28/PUN/2026 | 2020-21 | [A] BHULAKSHMI SRINIVASARAO TULASI (E-FILE)
A1 | TTA 37/PUN/2026 | 2022-23 | [A] UJWAL PRAKASH SURANA (E-FILE)
12 | 1TA 64/PUN/2026 | 2017-2018 | [A] NALINI SANJAY MALI (E-FILE)
113 | ITA 66/PUN/2026 | 2019:20 |[A] JAYASHREE SURENDRA BHOIR (E-FILE)
(114 | ITA 72/PUN/2026 | 2023-2024 | [A] ANJU SAHADEVAN (E-FILE)
~15 |ITA 471/PUN/2026| 2013-14 |[A] ARUN MADHUKAR CHAVANKE




INCOME TAX APPELLATE TRIBUNAL, PUNE

-INCOME TAX APPELLATE TRIBUNAL

CAUSE LIST OF SMC BENCH FOR

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

WEBEX MEETING ID: 2641 889 3292 PASSWORD: 123456

IN COURT ROOM 3

09-APRIL-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
—1 |ITA 528/PUN/2025 2018-19 | [A] KIRAN DEVI BAJORIA
ITA
2 1042/PUN/2025 2012-13 |[A] MR. POPAT CHANDAR KEDARI
L, ITA
T3 2219/PUN/2025 2013-14 | [A] RAM BHAGWAT RAJKONDWAR
ta ITA 2022-23 [A] SHRI ARYA CHANAKYANAGARI SAHKARI PATSANSTHA
2528/PUN/2025 MARYADIT (E-FILE)
L ITA
"5 | 2745/pUN/2025 2021-22 |[A] PRAMOD PRAKASH TARADE
- ITA
~6 | 2947 /PUN/2025 2016-17 | [A] ADITYA ANAND SARAF (E-FILE)
L .- ITA
7 3066/PUN/2025 2015-16 | [A] AYAZ FAYAZUDDIN SHAIKH
_ ITA ~
-1 8 3133/PUN/2025 2018-19 | [A] NIRMAL BHARAT FOUNDATION
9 3283 /;E'?\l /2025 2018-19 | [A] PADMAJA SUDHAKAR KHARE
—10 3363 ;’;E?wl 12025 2013-14 |[A] DEEPALI MULIND TALE
~111 | ITA 33/PUN/2026 | 2020-21 |[A] SAMBHAJI BALKRISHNA MULIK
~112 |ITA 129/PUN/2026| 2020-21 [A] KIRAN TERANI
413 |1TA 133/PUN/2026| 2024-25 |[A] VARUN HEMANT KESKAR

Jilowd

Assistant Registrar
~ 02-Apr-2026

B



